921 Report of University

SHri BHUPESH GUPTA: He had
rushed to Delhi to meet the Prime
Minister, anq we should know exactly
what is going on between him and
Rev, Michael Scott.

Mr. CHAIRMAN: Papers to be laid
on the Table.

PAPERS LAID ON THE TABLE

THE O1L AND NATURAL GAS COMMISSION
(F1iFTH AMENDMENT) RULESs, 1964

THE MINISTER or STATE 1n THE
MINTSTRY oF PETRGLEUM AND
CHEMICALS (Surr O. V, ALAGESAN):
Sir, 1 beg to lay on the Table under
sub-section (3) of section 31 of the
Oil and Natural Gas Commission
Act, 1959, a copy of the Ministry of
Petroleum and Chemicals Notifica-
tion G.SR. No. 1594 dated the 26th
October, 1964, publishing the Oil
and Natural Gas Commission (Fifth
Amendment) Rules, 1964. [Placed in
Library. See No. LT-3425/64.]

ANNUAL RePORT (1962-63) OF THE
COMMISSIONER FOR SCHEDULED CASTES
AND SCHEDULED TRIBES

Tae DEPUTY MINISTER IN THE
DEPARTMENT or SOCIAL SECU-
RITY (SHRIMA'TT MARAGATHAM
CHANDRASEKHAR): Sir, 1 beg to lay
on the Table, under clause (2) of
article 338 of the Constitution, a copy
of the Twelfth Annual Report of the
Commissioner for Scheduled Castes
and Scheduled Tribes for the year
1962-63—Parts I and II. [Placed in
Library. See No. LT-3426/64.]

-

SUPPLEMENTARY DEMANDS FOR

GRANTS FOR EXPENDITURE OF

THE GOVERNMENT OF KERALA
IN 1964-65

Tue DEPUTY MINISTER IN TBE
MINISTRY or FINANCE (SHRI
RAMESHWAR SaHU): Sir, I beg to
lay on the Table a Statement show-
ing the Supplementary Demands for
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‘Grants for Expenditure of the Gov-
ernment of Kerala in the year
1964-65.

——

MOTION RE. REPORT OF THE
UNIVERSITY GRANTS COMMIS-
SION—continued.

T MINISTER or EDUCATION
(Surr M. C. CrHaGLa): Mr. Chairman,
may 1 express my gratitude to the
hon. Members of the House who
have participateq in the debate yes-
terday? They have made various
valuable  suggestions which will
certainly be taken into account. In
a sense there is a3 common measure
of agreement. I think almost every
Member has expressed his apprecia-
tion of the very fine work done hy
the University Grants Commission
and particularly its able iChairman.
There is also an acceptance of the
unfortunate fact that standards in
the higher education have been going
down. There is also a feeling that
the status ang the dignit? of teach-
ers should be elevated. My friend,
Mr. Sapru said, and I agree with
him, that in our country teachers do
not occupy that position dn society
which they do in other countries. He
pointed out the instance of Cambridge
and Oxford where the head of a
college is a very important person.
It is the same, in the United States,
it is the same in the U.S.S.R. and
it is so alsg in other European coun-
tries. We have not yet accorded to
our teachers that recognition and
that appreciation to which they are
entitled. I quite agree that even if
we do not pay them the salary which
they receive in more affluent coun-
tries, they should at least have a
feeling that they are doing a very

important and responsible work,
and they should get recognition
for that fact. Mr. Sapru pointed

out that as far as teachers in primary
and secondary schools are concerned,
we have instituted the system of
giving national awards, and the natio-
nal awards were given only the other
day to about 81 teachers. They all
came to Delhi, they met the Presi-
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dent, they met the Vice-President,
and they felt that the country was ap~
preciating the work they had done.
Now, similar appreciation must be
given also to the teachers in the col-
leges and in the universities. Of
course, they are not so badly off as
the teachers of primary and secondary
schools. But even so, with all the
efforts that the TUniversity Grants
Commission has made, the salary scale
of the teachers in colleges is not what
it shoulg be, |

I pointed out in my opening re-
marks that the University Grants
Commission has laid down a scale for
university professors and for college
teachers. They have offered substan-
tial aid to the colleges and the uini-
versities, They want to implement
the scheme. 1 am sorry to say that
whereag most of the universities have
accepted the scales, very few colleges
have done so, and thereforc a large
number of college teachers are still
badly underpaid.

I alsp agree that to the extent that
it is possible, we should have a parity
between the salary given to the uni-
versity professors and the professors
in colleges. The University Grants

Commission 15 actively considering
this question, |
My friend, Mr. Sapru, mentioned

the terrible position in which many of
the affiliated colleges particularly in
UP. find themselves in regard to
standards, in regard to staff, in re-
gard to facilities and so on. I am
fully conscious of that situation and
80 is the University Grants Commis-
sion. And I agree that we cannot
improve the standards of higher edu-
cation if we concentrate merely on
universities; it is essential also to con-
centrate on affiliated colleges. 1 am
sure my friend from Calcutta will
bear me out that the problem is simi-
lar in Calcutta. There is 3 large uni-
versity and the number of students is
1,35,000; it really consists of wvarious
affiliated colleges. Therefore, to raise
the standard of higher education we
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should not think only of university
department but we have also to think
of affiliated colleges. It is a big pro-
blem but the University Grants Com-
mission is doing its best to tackle it.

Grants Commission

Now, Mr. Sapru also suggested fol-
lowing the Report of the Committee
of which he was the Chairman and
making various alterations in the com-
position and constitution of the Uni-
versity Grants Commission. 1 assure
him that we will give careful thought
tp his suggestions. As a matter of
fuct, I have forwarded these recom-
mendations to the University Grants
Commission for their comments and
after I receive their comments, !

shall take immediate steps to bring
about the necessary amendment in
the Act.

Now, 1 was really shocked to hear
what my friend, Mr. Govindan Nair,
from the Benches opposite said about
what is happening in Kerala. He
said that every student had to pay
Rs. 2,000 for admission to M.Se,
Rs. 5,000 for the engineering college
and Rs. 10,000 for the medical college.
As the House knows, in this House
and in the other House, I used very
strong language about this sort of
capitation or donation. I saig that
this was blackmarketeering in educa-
tion. At the recent meeting of the
Central Advisory Board of Education
in Bangalore I got all the Education
Ministers to agree to a resolution that
this wouid be put down. Well, I did
not know that things were so bad in
Kerala. But I will certainly look
into this matter and see what can be
done to do away with this terrible
evil. There is profiteering in this
country, there ig blackmarketeering in
this country, there are all sorts of
evils. But I think one of the worst
evils is when people put up educa-
tional institutions to make profit, com-
mercialise education, and get money
on this scale from the poor students
who have got to find g place in these
institutions.

Dr. NTHAR RANJAN RAY (West
Bengal): The vice is not confined to
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Kerala alone. In respect of medical
and engineering colleges. The vice
flourishes elsewhere also.

Surt M. C. CHAGLA: I am sorry
to hear that it also flourishes in West
Bengal. But I agree that the solution
is, more institutions, and more facili-
ties for the students. Blackmarketeer-
ing, profiteering, all arise because of
scarcity. I ‘have always said, when
you have g society of scarcity, corrup-
tion flourishes; when you have a socie-
ty of abundance these things go down
automatically. It is true of educa-
tion, it is true of food, it is true of any
commodity. And therefore I agree
that we should have more facilities
for our students, more institutions,
more evening classes. We must go
ahead with correspondence classes so
that our students have facilities and
opportunities for education. What is
a father to do if he wants to educate
his son and no institution is available,
and the institution wants capitation
fees? It is a challenge to him. He
begs, borrows or steals and pays this
huge amount to the institution so that
his child can get some education. I
agree that this is a shocking state of
affairs but I assure the House that we
are looking into it and trying to put
down this evil,

Surt N. VENKATESWARA RAO
(Andhra Pradesh): I know of many
private institutions run by committees
where there is the capitation system
but their motive ig not profit. They
are started with public donations and
to stabilise them capitation fees are
collected. What ig wrong with a pro-
position like that?

Surr M. C. CHAGLA; Well, Sir, my
friend, Dr, Prasad has drawn our at-
tention to certain evils that exist and
one of his suggestions is that just as
you have regional colleges to train
teachers for schools, there should be
institutions for training college and
university professors. He says that
they should be as much trained as the
teachers who teach in the primary and
secondary schools. Now, there are
two deflnite views ghout this matter.
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Only the other day 1 was talking to
the President of the Frinceton Univer-
sity, one of the finest universities in
the United States. When I expressly
put this point before him, he smiled
and said, “Well, there would be a
strong opposition in my institution if
this suggestion was accepted”. And
the argument was this. In the case
of colleges and universities the proper
training ground is research work.
When 3 teacher or a professor passes
his M.A. then he should go in for
research ang having acquired experi-
ence and knowledge by going up to
his doctorate, he becomes fit enough
to teach. Take the case of Oxford or
Cemohnidge in England. Nobhody has
heard of the Dons ever being trained
to teach the students. That is not so
in the institutions in the United States
either. Where it does exist, it exists
very successfully. In France, Napo-
lean had the foresight to realise that
France would need trained teachers
and therefore he set up in Paris one of
the finest institutions—he set up three,
I am referring to one—and it is called
the Ecole. He set up one Ecole for
the training of teachers for colleges
and universities. But, as I said, this
is a controversial matter and we are
looking into it whether some sort of
training should be necessary before a
student who passes his M.A. automa-
tically becomes a teacher in a college
or university.

Pror, B. N. PRASAD (Nominated):
May I clarify a point?

When I mentioned this topic, I
never meant that a young man who is
going to be employed as a university
teacher should be given the type of
training which is prevailing in the
primary or the secondary schools. I
said this that somehow the practice
in our country ig that immediately
after a young man passes his M.A. or
M. Sc. he is at once employed to take
up even the Podt-graduate class. I
suggested that a person after passing
the M.A, examination should be given
a period of two years so that he may
carry on advanced studies and re-
search and then after that period,
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when his knowledge becomes *more
stabilised, then only he should be
assigned to take up the classes. By
training, I never meant that it should
be a sort of LT or BT class. And I
have cited the example of France.
That is a custom which is found to
be most popular in the world.

SHrr M. RUTHNASWAMY (Mad-
ras): May I ask if it is in the Calcutta
University that raw M.As. are put
on post-graduate work?

|
Pror. B. N. PRASAD: Everywhere.

Sart M. RUTHNASWAMY: No, Sir.
In the Madras University that does
not obtain,

Pror. M, B. LAL (Uttar Pradesh):
It is only an exception.

Pror. B. N. PRASAD: 1 will reply
when my statement is challenged.

Mr. CHAIRMAN: No, please.

Pror. B. N. PRASAD: I must have
the right to reply.

Mg, CHAIRMAN: 1 thought you had
your say when you participated in
the debate, |

Pror. B. N. PRASAD: But sirice my
statement has been challenged { must
reply. If you take a survey of a
number of Universities, I can say
from personal experience that quite”a
large number of young people, imme-
diately after passing their M.A. exa-
mination, have been employed. Even
suppose for the sake of argument that
the Madras University becomes an
exception, that does not prove the
rule. If you want I can give you the

names. . ‘

Mr. CHAIRMAN: Mr. Ruthnaswamy
only wanted to protect the reputation
of the Madras University.

Pror. M. B. LAL: And he is prepar-
ed to spoil the reputation of all the
Universities,

SHrI M. RUTHNASWAMY: The hon.
Member said that raw M.As. were put

T
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to post. graduate work. That is a
statement which is not correct,

SHr1 M. C. CHAGLA. Sir, my friend
knows, the House knows that we are
suffering from a shortage of teachers.
He himself mentioned in his speech
that for two or three years professorial
chairs remain vacant. On the one hand
we have to face the problem of short-
age of teachers. On the other hand we
have to try ang see that the teachers
we get are qualified teachers. My own
feeling is that ultimately it will be our
post-graduate departments that would’
be the nursery for our teachers. And,
therefore, we have to strengthen our
past-graduate departments. And that
is one thing that the University
Grants Commission is concentrating
on. There is the scheme of centres of
advanced study. That itself shows
how keen the University Grants
Commission is to strengthen and im-
prove the institution. The postgra-
duate department today is weak. We
have some very good work, some very
fine post-graduate students. But ulti-
mately in every country the source of
teachers, of leaders, of scientists must
be the post-graduate depariments. And
therefore the test of efficiency 1n
higher education, the question as to
whether really higher education is
doing well, is to find out how our post-
graduate departments are doing. And
I think if some time is given to us, we
will find the right type of people from
our postgraduate departments to take
to teaching.

Now as regards salaries, may 1 say
that all the world over Government
or Universities cannot compete with
industries? We cannot afford to pay
the salaries to teachers that the in-
dustry can. I remember 1 was talk-
ing to the ex-Ambassador from the
United States, Mr. Galbraith. I was
joking with him that he was going to
Harvard after having been an Am-
bassador, and having been a great
personal friend of President Kennedy.
And his answer was very significant,
He said, “It is true that a diplomatic
post like Ambassadorship in India is
a very important one. And, I can
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command any salary I like 1n indus-
try. But the reason why 1 am going
back to Harvarg is that it is g chal-
lenging appointment. I can meet
young men. I can mould their future
and it appeals to me”. It is only when
we instil that feeling, that spirit,
among our teachers that we will go a
long way towards solving our educa-
tional problem. Our teachers should
feel that they are doing something
very responsible. Buf 1 agree with
-Mr. Sapru that for that we must im-
prove the atmosphere in our colleges,
in our Universities. We must give our
teachers recognition ang status.

Now there is one remark made by
my friend, Mr. Mani, that is about the
Banaras Hindu University and the Ali-
garh Muslim University. Mr. Mani
knows well enough and he will accept
what I say, that I am the last man in
the world who would like to have any
communal institutions in  India.
1f 1 had my way, I would do away with
all of them because I have always
takepn the view that the way to solve
the communal problems is to get all
the communities to join the national
stream.

The Banaras Hindu University and
the Aligarh Muslim University are
historical institutions just as we still
have the portraits of the Viceroys in
the Rashtrapati Bhavan, as the late
Prime Minister said, merely to mark
the march of history. So these insti-
tutions bear these names in order to
show what the educational policy of
the British Government was. But I
assure Mr. Mani that we look upon
both these institutions as Central Uni-
versities, all-Indig jnstitutions and not
as eommunal institutions, either Hindu
or Muslim,

Surr AKBAR ALl KHAN (Andhra
Pradesh): With your permission, will
the hon. Minister ensure that in each
of these universities at least 30 per
cent. come from the other community,
in the staff as well as students?

/
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Suft M. C. CHAGLA:
anxious to do that. I can easily
change the name. I can introduce a
a Bill. But it would raise unneces-
sary controversy. What matters is
not the name of an institution but
what bhappens in the institution. 1
agree with my hon. friend there that
in order to make thiese institutions
really national, Indian, Central —we
should have more intermingling of
the different communities. We should
not look upon the Banaras University
as a Hindu institution, nor the Aligarh
University as a Muslim University.
They are national institutions, they
are Indian institutions they are Cen-
tral institutions.

I am most

Surr G. RAMACHANDRAN (Nomi-
nated): Can we make a beginning
with a Muslim Vice-Chancellor at the
Banaras Hindu University and a
Hindu Vice-Chancellor at the Aligarh
University?

Suri AKBAR ALI KHAN: I would
welcome it. .

Surr M. C. CHAGLA: I refuse to
label any human being or any Indian.
I hope that the day will never come
when I will make g distinction on the
ground that a person is a Hindu or a
Muslim,

Surt G. RAMACHANDRAN: I am
afraid, Sir, he is unfair to me. I am
not wanting that to be done. But

when you agree with my friend’s
suggestion that 30 per cent. of the
staff might be from the other commu-
nity and you welcomed it enthusiasti-
cally, I pinpointed it by saying that
nothing would be so good as to have
at the Hindu University a distinguish-
ed Muslim Vice.Chancellor and wvice
versa, After all, you are not going
to deny that there ane Hindus and
Muslims in this country.

SHrRr M. C. CHAGLA: It js a very
good suggestion and I will certainly
bear it in mind. I will just give these
figures. As far as the Aligarh Uni-
versity is concerned. there are 35 per
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cent. students from the Hindu com-
munity studying there. I know there
are members of the staff also from
the major community. !

Surt AKBAR ALI KHAN: And in
the Hindu University?

Surr M. C. CHAGLA: I have not
got the figures. 1 will get it. As far
as the Muslim University is concern-
ed, these are the figures.

Before I turn to the series of
amendments whih have been propos-
ed by Mr. Chordia and Mr. Man., may
I say first a few words about the lan-
guage question because almost every
speaker has made g reference to the
language issue. I think one orr two
speakers mentioned that the Govern-
ment’s policy was not certain, and
that the Government were speaking
with different voices. I beg to say that
there has been no change in the policy
laig down by the Government for
some years back, and I will presently
point out how that is so and what the
policy is. I saig@ so in my opening
remarks and I want to repeat this.
There is no attempt on the part of the
Government not to give full encour-
agement to Indian languages o: to
Hindi. Doubts have been expressed on
that point. Almost inevitably a time
will come when we will have .he re-
gional languages as the media of ins-
truction in different Universitizs. But
the point of the matter is—and we
must not forget that—that we must
have a common Indian language, a link
language which is the bond between
different universities, scholars ag also
the bar and so on. It is not the pro-
gress of the regional languages that
we are trying to stop. It ig the appre-
hension that we have that in forget-
ting the unity of India, in putting all
the emphasis on the regional langu-
ages, you will break up India linguis-
tically. You cannot have emotional
integration in this country unless you
have linguistic integration and
linguistic integration can only come
through all the people in India accep-
ting one language as the <ommon
language. My friend; Mr. Ramamurti
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-—I have taken down his words—said:
‘First switch on to the regional langu-
age, then think of Hindi or English’.
He also went on to say that we must
take care to see that centrifugal
tendencies do not come to the front.
But the centrifugal tendencies are
boung to come to the ‘front if you
have regional languages in the fifteen
States without seeing to it that the
common language also develops.
Therefore when I emphasise the im-
portance of English—] want to speak
to my friend, Mr. Khandubhai Desai,
who does not agree with mye—it ig not
because I am not in favour of Hindi.
It is not because I do not want to
support Gujarati or Marathi or Tamil.
It is because I am conscious of the
fact that our national unity will be
undermined if we do not have a com-
mon language, unifying language, a
link language. Therefore 1 wish to
assure my friend, Mr, Desai and
through him to many friends of his
in Gujarat, that I am not against the
Gujarati language. Now the Gujarat
University has the medium of Guja-
rati. Hindi is only optional. In Eng-
lish only one subject is taught. There-
fore unless you emvphasise Hindi or
English and you push ahead only with
the regional languages, what will be
the future of our country? What will
happen ten years hence? I have often
said that I hope I shall not live to
see that day—it will be 5 sad day—
when at a High-powered Conference
in Delhi we may need interpreters to
interpret one Indian to the other.

Sarr AKBAR ALI KHAN:
Supreme Court?

In the

Surt M. C. CHAGLA: What will
happen to the Supreme Court? We
recruit Judges to-day from all parts
of India. What will happen to the
Bar? What will happen to our Uni-
versities? Many Members have
spoken that you must have mobility of
students ang professors. How-will a
professor from one university in India
be able to go and lecture in other
univarsitieg if the languages are diffe-
rent? Therefore my view 15 that
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even when we have the regional lan-
guage as the medium of instruction
in the universities, there should be
both Hindi and English compulsorily
taught so that a professor from one
part of India can go and lecture jn
another part of India, when students
can go from one part of India to the
other. On the one hand we want to
emphasise the mobility of students
ang teachers. On the other hang we
are preaching a policy which will
mnake that impossible. Therefore if
you want mobility, if you want our
universities to be treated as all~
India institutions, we must keep a
link language and till Hindi takeg its
‘place, till our friends in the South
and Bengal accept it, let ug not do
away with a language which exists,
which is accepted and which has play-
ed a unifying part in the history of
our country.

Suri  FARIDUL HAQ ANSARI
(Uttar Pradesh): Their only concern
is to destroy Urdu.

Suri M. C¢. CHAGLA: Well, Sir,
Urdu is too fine a language to be des-
troyed by anyone. No language
which is great can he destroyed. Let
me tell my friend there that one of
the first things I learnt when I came
here and it gave me great pleasure,
wag that fifty thousand copies were
sold of the edition of Ghalib which
was published in Devanagari script
in Delhi. The trouble—rather I am
deviating from the subject—about
Hindi and Urdu controversy is not a
matter of substance. It is really a
matter of script. If we can solve the
problem of script, I think we will go
a long way in solving the Urdu pro-
blem. I am fully encouraging it.
You publish Urdu Poet’s works in
Hindi and there will be so much love
for that language that thousands of
copies will be sold.

Pror. B. N. PRASAD: Mushairas
are atttndeq in very large numbers.

Suri M. C. CHAGLA: There is a
new Association and my friend, Mulk
Raj Anand, is the Chairman. Te

)
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brought me a beautiful edition of
Ghalib ang Mir; on one side there
was the Persian script and on the
other side it was in Hindi script. We
are helping it. So my friend  Mr.
Ansari, needq not feel that there is
any danger of Urdu language being
destroyed

Sart P. RAMAMURTI (Madras):
That 15 despite the Government’s
attempt to highly Sanskritise Hindi.

Sunr M. C. CHAGLA: If a language
gets words from different languages,
it becomes rich. After all Gandhiji
spoke of Hindi-Hindustani. He spoke
of simple language of the people and
that should be the Hindi we should
aim at.

SHrr P. RAMAMURTI: That is not
this highly Sanskritised Hindi. Certain-
ly we want a highly simplified Hindi.

Surt M. C, CHAGLA: May I very
briefly point out specially to my
friend Mr. Desai. and also to some
others who said that the policy of the
Government of India was not clear,
as to what has been said by all the
important educational  associations,
institutions and Committees with re-
gard to the medium of instruction?
May I just start with it? This is what
the Kunzru Committee which was ap-
pointed in 1955 by the UGC said:

“That the change from English to
an Indian language as the medium
of instruction at the university
stage should not be hastened.

That the change to an Indian
language should be preceded by an
adequate preparation both in the
cultivation of the Indian language
concerned as a medium of expres-
sion for learned purposes and by
preparation of a sufficient body of
Jearneqd literature in that language
in all subjects of study.”

“That even when a change in the
medium of instruction is made,
English should continue to be stud-
ied by all University students.
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That a proper foundation in Eng-
lish should be laid at the Secondary
School stage so that the students
going up to the University can have
an adequate knowledge of English.”

This is the Kunzru Committee recom-
mendation in 1955 made to UGC
which was accepted.

|

Then the Inter-University Board of
India in 1950 said:

“That Board feels that if fissipar-
. ous tendencies are not to develop
and exireme provincialism spread,
there is need for the Universities to
have a common language. A com-
mon language is also necessary to
enable students and teachers; to
migrate from one University to
another, and generally for Inter-
University contacts.” |

So the view taken wag that all the
universities should have one com-

mon language.
|

{

Surt P. RAMAMURTI: As the med-
ium of instruction? I want to know
whether the view of the Government
to-day is that all the universities in
this country should have one common
medium of instruction?

Surt M. C. CHAGLA: I have not
said that. I am only reading what was
said

Surt AKBAR ALI KHAN: Scme of
us would very much like it.

Suri P, RAMAMURTI: I want the
Government of India’s view on this.

Mgr. CHAIRMAN: No
debate.

subsidiary

Surr M. C. CHAGLA: Well, we
cannot re-write history. We cannot
change the trend of opinion. If it
was possible, from the national and
educational point of view it would
liave been a very good thing for India
and for all the universitiesr to have a

i
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common language. As Shri Jairam-
das Daulatram rightly said, this is not
purely an educational problem. It
1s also a political problem and today
we have reached a stage when the
view is taken that ultimately the
regional languages should become the
media of instruction. We have accept.-
ed this. But as I said in the begin-
ning while accepting it, do not forget
the necessity of also developing the
link language. That is very import-
ant. Now, may I go on with this:

“The Board realises that in cer-
tain areag the regional language of
the State is considered suitable for
being introduced as the medium at
the University stage. But even in
such cases, at this stage of develop-
ment of higher education, there will
be serious difficulties in producing
suitable text books of highest gtan-
dards and in finding teachers in suffi-
cient numbers in the higher grades
of learning. Educational institu-
tions should mnot, therefore, be
deprived of the freedom {o continue
to use English as the medium of
instruction for the time being.

The Board recommends that all-
India Institutions of Teaching and
Research should for some time to
come continue to have English at
least ag one of the media.”

Then we come to the Chief Minis-

ters’ Conference held in August, 1961.
This is very important.

“The question of the medium for
University education was discussed
at length. The tendency of region-
al languages to become the media
for University education, though
desirable in many ways, may well
lead to the isolation of such Univer-
sities from the rest of India unless
there is a link in the shape of an
all-India language.”

This ig exactly what I have been
saying ever since I became the Minis-
ter. I have been repeating it and I
have been reiterating it. People say
I am striking a different note, I am
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not. This was said in 1961. The only
thing I am doing is I am trying to
implement it. So often Chief Minis-
ters’ Conferences meet and pasg reso-
lutions and forget all about it. Un-
fortunately I have a habit of not for-
getting resclutions that are passed.
May 1 go on?

937

“Teachers and students will not be
able to migrate easily from one
University to another, and the
cause of education will suffer for
lack of 3 common link between
Universities in different linguistic
areas. The importance of such a
common  linguistic link between
Universities was emphasised. Such
a common link can only be English
or Hindi. Ultimately it will have
to be Hindi and it is necessary,
therefore, that every attempt should
be made to make Hindi suitable for
this purpose. The change-over to
Hindi and generally to a regional
language as a medium of education
will only be effective when such
language has adequately developed
for the purpose of modern educa-
cation, and more especially for sci-
entific and technical subjects.”

This is the answer to those who
say that you cannot learn to swim
untess you enter the water At least
there should be somebody to guide
you:; otherwise you get drowned.

“Every effort should be made to
develop Hindi and the other lan-
guages for this purpose. Till such
time as this happens, English may
be continued. It may also be possi-
ble and desirable for the change-
over from English to Hindi or a re-
gional language to be phaseq or
divided up into subjects. Thus, sci-
entific and technical subjects may
be taught for as long as necessary
in English while other subjects may
be taught with Hindi or the region-
al language as the medium. In anv
event, the standarq of teaching both
in Hindi and English should be im-
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proved and maintained at a high
level in schools and colleges.”

This was in August, 1961 and we
are now in 1964. 1 beg of this House
to think over this and tell me where
even by an iota in enunciating my
policy I have differed from the deci-
sion arrived at at the Chief Minister’s
Conference,

Sart G. RAMACHANDRAN: May
I ask a question, Sir? We welcome
your elucidation. You have made
crystal clear what the situation is. But
the question is, what are we doing
practically from day to day, to hasten
the time as much as possible, to make
Hindi the link language in India? What
are we practically doing about it?

Surr M. C. CHAGLA: Well Sir, we
are doing everything possible, We are
translating  English text books into
Hindi. We get people to write origi-
nal books in Hindi, We are sending
Hindi teachers to non.Hindi States,
and there is nothing that we are not
doing in order to propagate Hindi
Even in science we are publishing a
popular journal in Hindi. It is having
a very wide appeal. So everything is
done to propagate and support Hindi.
And not only Hindi, we are support-
ing all the Indian languages. Dr.
Kothari was the chairman of the
Commission for Scientific and Techni-
cal Terminology. This is also for the
same purpose of having certain com-
mon words used by all languages.

Surt G, RAMACHANDRAN: Would
not one of the inevitable steps be to
make Hindi a compulsory examina-~
tion subject at the secondary school
level? And if we avoid that, would
we be facing up to the problem?

SHRr M, C. CHAGLA: 1 agree, I
agree. But as I said, Education is not
a concurrent subject, What is taught
in schools is not in my hands. I know
many Stateg should do much more for
Hindi than they are doing, But I was
agreeably surprised to find in the
South many States have done a great
deal. In Mysore I presided over a
convocation of a Hindl institution—1
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forget its name, Devanagari some-
thing it was—where 1 gave away
diplomas to men and women who pass-
ed in the Hindi language and I could
see the enthusiasm they had. It is
increasing. But for heaven’s sake, let
us not force it upon then, I am sire if
you allow the South and Bengal to
choose—they are as much natior.al as
we are—they will realise the import-
ance of a common language and they
will accept it. But the more you try
to dominate and domineer over fhem,
the less chances are there of Hindi
being accepted. ‘

Dr. NIHAR RANJAN RAY: May I
say to my hon, friend over there that
the quantitative expansion of

SHrR  AWADHESHWAR PRASAD
SINHA (Bihar): Sir, may I say that
these questions and answers are going
on. Let him first finish his speech
and then—that is the usual procedure
~—questiong nay be put to him,

Mr. CHAIRMAN: No, no. The hon.
Minister had yielded,

Surrt M, C, CHAGLA: The
ruption is justified. |

inter-

Dr. NIHAR. RANJAN RAY: I want
to point out that quantitative expan-
sion of a language is not the leter-
minate factor nor important argLment.
Qualitatively you cannot force the
pace of a language. It is a natural
process of development and time must
be given for such organic growth
One may not be impatient about it.

Surt M. C, CHAGLA: Yes, and I
think our late Prime M nister
always said that a language is not
something artificial. It must have a
natural growth. It is not like a plant
which you c¢an make grow up just
by putting more fertiliser or more
water. A language must grow natu-
rally and: I agree with my hon. Tiend.
Of course Hindi has a literature and
it is a developing language and it is
developing fast. But naturally for it
to become ttie medium of instruction
for scientific and technological. legal
and highly philosophical subjects, for
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political science subject; and so on,
it will take some time, You cannot
force the pace. That,ig all I am say-
ing. We must look upon India as
one and we must carry Madras, the
South and Bengal with us and I have
no doubt that if we are a little more.
restrained, we will be able to do so
better than if we make them feel that
we are really dominating over them
and forcing policies upon them which
they are not prepared to accept

I was just now reading some of
the decisions of the Chief Ministers’
Conference held in August, 1961. Then
there was the National Integration
Conference which is equally impor-
tant. As you know, the late Prime
Minister called this conference to
bring about national integration and
this was in September-October of
1961. Let us see what they have said.

“The Conference recognised that
Hindi must develop ultimately as
the link for inter-State communi-
cation. 'As, however, it would take
some time  for the language to
evolve sufficiently to  express all
modern concepts English will con-
tinue to serve the purpose till Hindi
is adequately developed.”

Then as regards the medium for
university education, they say:

“As regards the medium for Uni-
versity education, While a plea was
made for the use of Hindi as
the medium on an all-India basis,
the general view was that the re-
gional languages are bound to re-
place English as the medium of ins-
truction as soon as the necessary
preparations for the change-over
could be made  acceptable to the
academic world. But it was agreed
that in such an agreement, there
would be necessity of a link in the
shape of a language understood all
over India. It was felt that this link
must ultimately be Hindi, but since
Hindi, like any other regional lan-
guage, will fake some time for its
full development, English will
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continue to be such a link. This
implied that Hindi must continue to
be taught as a second language as in
the secondary stage of education,
where necessary; and it also implied
that English, apart from continuing
as a transitional link, will remain
as a language of international im-
portance for the enrichment of our
languages in regarq to science and
technology.”

It has been said that I am very pro-
English, that I do not support Hindi
or the Indian languages sufficiently.
But I say I am doing exactly what this
Resolution asks me to do. Sir, I will
take a few more minutes. This was
reiterated at the first meeting of the
National Integration Council which
was held in June, 1962. So this much
as far as the language issue is con-
cerned.

May I repeat and give my solemn
assurance to this House that I shall
doy everything in my power to
strengthen and support Hindi which
is the official language in the Consti-
tution and the other Indian languages
which are recognised in the Constitu-
tion as our different national langua-
ges? But—and this is an important
“but”—to me, as I said at the begin-
ning, national unity is more imporant
than any linguistic consideration. I
will therefore, egually fight for the
retention of English till Hindi ig pre-

pared to take its place. I hope the
House will approve this policy
because I am not saying anything

which is contrary to the Government
policies. I am saying what, as I said,
all these hig" scholastic and academic
bodies have said and 1 think that is
the policy of' Government and what I
am saying represents that policy.

Now may I briefly deal with some
of the amendments that have been

moved. I do not know whether my
friends are  going to press  these
amendments. There are several of

them by Mr. Chordia and two by Mr.
Mani. May 1 first of all deal and finish
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about the one relating to the enquiry
into the Orissa question? In order to
study the problem in Universities in
all its aspects, the University Grants
Commission  appointed a committee
two years back and a copy of that Re-
port, I think, is in Parliament Library.
We have been giving thought to it
also. I do not know what purpose
would be served by a committee of
the University Grants Comission going
and studying a local question in Orissa
which is partly educational and main-
ly political.

Surr A, D, MANI (Madhya Pra-
desh): May I inform the Minister for
Education that the Orissa Govern-
ment is conducting an enquiry but
they have said that events before
September 27 should not be enquired
into? Those events relate to the stu-
dents invading the premises of the Vi-
dhan Sabha, the students accupying the
Speaker’s Chair and conducting a
mock session of the Vidhan Sabha. This
is a case of serious indiscipline. The
Orissa Government is not enquiring
into the matter. I am only suggesting
that the University Grants Commis-
sion should go into the matter and
find out why the students got so sud-
denly inflamed.

Surr M. C. CHAGLA: With great
respect to my hon, friend, for whom
I have very great regard, I think it
will be a mistake on the part of the
University Grants Commission to get
jtself mixed up in this. I think Mr.
Mani wanted a committee of the Uni-
versity Grants Commission to go into
it. It would be wrong for the Commis-
sion to get itself mixed up with local
politics. It should dea] with broad na-
tional problems; it should investigate
into the causes of indiscipline on a
national basis but not go round and
find out why the sudents are giving
trouble to the authorities,

Surr AKBAR ALI KHAN: Mr, Mani
is not serious about it.

Surr M. C. CHAGLA: As regards
Mr. Chordia’s amendment the first is:
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“and having considered the same,
this House is opinion that the Uni-
versity Grants Commission should
make efforts to bring about unifor-
mity and improvement in the s-an-
dards of teaching and studies in
the Universities.” C

|
I have already said, Sir, what the
University Grants Commission  has
done. We have already appointed a
Reviewing Committee which is consi-
dering the courses of study. We are
considering the question of text books
and  everything possible is  being

done. ‘
The second is: |

“having considered the same this
House is of opinion that the Uni-
versity Grants Commission shauld
make efforts to bring about unifor-
mity in the pay-scales of the tea-
chers in all the universities and col-
leges in India”.

I have already referred to this pro-
blem, We are prepared to give grants
to all the States if they will bear the
rest. I agree matching grants lhave
not worked well and I am seriously
taking up this question with the Fin-
ance Minister to see whether in the
next Five Year Plan we should have
this system of matching gramts at
all.

The next is:

“having considered the same, this
House is of opinion that the Univer-
sity Grants Commission should take
steps for encouraging  research
work through teachers”.

e .‘r"

I think this also has been refarred
to by me at great length in my open-
ing speech and my hon. friend will
find indicated therein the action that
the University Grants Commissioa has
taken to help promote research. There
i nothing on which the University
Grants Commission is putting greater
emphasis than on research,

The next is: \

“having considered the same, this
House is of opinion that the Uni-
versity Grants Commission  should
take steps to encourage inte--uni-

1013 RS—4.
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versity ands inter-college transfers
of teachers in order to increase
academic mobility”,

On this question, the Commission has
been  holding  seminars, summer
schools, to bring professors fizom differ-
ent Universities  together and they
have also got a scheme to exchange
teachers for short periods between the
different Universities.
The next is:

“having considered the same this
House is of opinion that the Univer-
sity Grants Commission should take
steps for the starting of evening
classes for B Com. and M. Com. at
Delhi and other important trade
centres to promote education in
Commerce”.

The position is this: A Committee ap-
pointed by the Delhi University to
look into the working of the Institute
of Post-Graduate Studieg of Delhi
University recommended that “ar-
rangements may be made by the Uni-
versity Grants Commission for open-
ing M. Com. evening classes. The re-
port of the Committee has been ac-
cepted by the Commission and it is
now under consideration by the Uni-
versity.

The next is:

“and having considered the same,
this House is of opinion that the
Universiity Grants  Commission
should take steps for the appoint-
ment of teachers in universities on
an All India basis to bring unifor-
mity in the standards of ‘the univer-
sities”.

We have got uniform salaries at
the University level and I entirely
agree with the idea of recruitment on
an all-India basis, I support the idea
underlying this suggestion and I think
every University should recruit on an
all-India basis. Now it has become
possible because particularly we have
common salaries and selection as faf
as possible is on an all-India basis.

The next is:

“and having considered the same,
this House is of opinion that the
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University Grantg Comission should
take early steps to start teaching
universities at important place like
Kanpur, Meerut, etc. which have
been considered by the University
Grants Commission itself ag suitable

places for starting such universi-
ties.”
The position is this: The Univer-

sity Grants Commission has appointed
a committee to examine the question
of the establishment of new Univer-
sities. In its interim report this Com-
mittee hag indicated that teaching uni-
versities are of utmost importance in
the development of higher education.
The dquestion of setting up Univer-
sities at Kanpur and Meerut is a mat-
ter for the State Government of Uttar
Pradesh and it is hoped that adequate
steps would be taken by them in due
course. My hon. friend knows that
under the law we cannot establish
Universities, A State must start a
University and then the University
Grants Commission comes into the
picture and pays for its development
but the starting of a University is &
State subject and it is for the State
to decide that.

The last amendment is:

“and having considered the same,
this House is of opinion that the
University Grants Commission should
take stepg for provision of residen-
tial accommeodation to the students,
teachers and other university-
employees”.

I have always stated the amount
spent on construction of hostels and
staff quarters and we propose to spend
much more in the Fourth Five Year
Plan, Out of an estimmated sum of
Rs. 257 crores, it ig proposed to spend
Rs. 120 crores on students’ hostels and
Rs. 137 crores on staff quarters and
hostelg for teachers I hope my friend,
the Finance Minister, will be able to
allocate this amount to me in the
Fourth Plan. If he doeg and if T am
here still at the end of the Fourth
Plan which 1 do not think I shall be
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able to report to the House that this
has been carried out,

As regards Mr. Man, I have already
dealt with the question of Orissa. He
also mentioned about the text books.
Various steps have been taken. The
Commission has appointed a number
of Reviewing Committees to examine
the existing facilities and to make
suggestions for the improvement and
modernisation in order to raise the
general level of academic attainment‘
and research in Universities.

1 p.M.

This is important. The Committees
dealing with botany, chemistry, bioche-
mistry and mathematics have already
submitted the reports. The Commit-
tees dealing with English, social work,
education and lLibrary sciences have
finalised their reports and these will
soon be printed and sent to the univer-
sities, The University Grants Com-
mission also proposes to form a Com-
mittee under the chairmanship of the
Education Secretary to work out de-
tails of a scheme for production in
Indiag of standard text books, mono-
graphs and other reading material for
the use of Indian universities and in
the colleges.

As regards schools, I can tell you
that already we have a Committee
sitting which is producing some very
fine books in different subjects in
English which are going to be sent to
the different States to be translated
into regional languages. I am most
anxious that there should be unifor-
mity in our text books. That is g very
important thing. We are conscious of
it and we are doing our best.

Well Sir, I am very grateful to you
for permitting me to go two or three
minutes beyond time and I am grate-
ful to the House for the patience with
which they have heard me.

Mr. CHATRMAN: Mr. Chordia, do
you press your amendments?

ot PamerRaTe weTATES Avefear
(e &) | ofrrey, i sy ey ofy
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Mr. CHAIRMAN: Mr. Mani?

Suarr A. D. MANI: In view of the
fact that the hon. Minister has dealt
with the amendments in detail, I am
not pressing my amendments.

The amendments were, by leave,

withdrawn.

Mr. CHAIRMAN: The amendments
have been withdrawn and the dis:us-
sion comes to an end.

The House stands adjourned till 2-30
in the afternoon.

The House adjourned for
lunch at two minutes past on?
of the clock, .

The House reassembled after lunch
at half-past two of the clock,
T Vice-CHAIRMAN (Surt M. P.
BrARGAVA) in the Chair.

THE BANARAS HINDU UNIVER-
SITY (AMENDMENT) BILL, 964

Tue MINISTER or EDUCATION
(Sarr M. C. Cuacra): Mr. Vice-
Chairman, 1 beg to move: }

“That the Bill further to amend
the Banaras Hindu University Act,
1915, be referred to a Joint Com-
mittee of the Houses consisting of
45 Members; 15 Members from this
House, namely : — ‘
Shri Jairamdas Daulatram
Shri P. K. Kumaran
Prof. Mukut Behari Lal
Shri Tarkeshwar Pande
Dr. B. N. Prasad
Dr. Nihar Ranjan Ray
Shri N. Narotham Reddy
Shri M. Ruthnaswamy
Shri P. N. Sapru
Shrimati Sharda Bhargava
Shri R. P. N. Sinha |

Ll R R

-
—
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12. Shri Dattopant Thengari

13. Shri S. K. Vaishampayen

14. Prof. A. R. Wadia

15. Shri M. C. Chagla (mover),

and 30 Members from the Lok
Sabha;

that in order to constitute a meet-
ing of the Joint Committee the
quorum shall be one-third of the
total number of Members of the
Joint Committee;

that in other respects, the Rules
of Procedure of this House relat-
ing to Select Committees shall ap-
ply with such variations and modi-
fications as the Chairman inay
make;

tnat the Committes shall make a
report to this Houge by the first
day of the next sessién; and

that this House recommends to
the Lok Sabha that the Lok Sabha
do join in the said Joint Committee
and communicate to this House the
names of Members to be appointed
by the Lok Sabha to the Joint
Committee.”

Sir, realising the importance of this
Bill T thought it would be best that it
shoulg go to a Joint Select Commit-
tce, where all details could be worked
out and the whole Bill properly
thrasheq out. Therefore, in introduc-
ing the Bill, I shall be 3s brief as
possible. The House should remem-
ber that the Banaras University went
through very serious troubles about
1956 and it was felt that there was an
increasing deterioration in the state
of affairs. Therefore, the Visitor was
moved to appoint a Committee of
Enquiry. An Enquiry Committee
was gccordingly appointed in July
1957 under the Chairmanship of Dr.
Mudaliar, Vice-Chancellor of Madras
University. The Committee submit-
ted its Report in April, 1958. The
Report revealed that a very sorry
state of affairs prevailed in the Univer-
sity. The Committee made far-reach-
ing recommendations. The main re-
commendations were with regard to
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